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(b) Does not wise
(e) Approximately £ 3,88,000 were 

paid Co foreign atupping companies 
AtxHnq last eight months This includes 
foreign flag ships under UK|Conti- 

Conference lines
(d) Out of £3.58,000, £2,38,000

approximately were paid m rupee 
currency

Welfare Extension Projects
r  Shri Sanganna:
J Shri N. * . Muniswamy: •1*W-A. J shri xangamanl:

Shri Easwara Iyer
Will the Minister of Planning be 

pleased to state
(a) whether it is fact that the 

Evaluation Report on the working of 
the Welfare Extension Projects of the 
Central Social Welfare Board by the 
Programme Evaluation Organisation 
of the Planning Commission was 
objected to by the Central Social Wel-
fare Board,

(b) if so, the reasons therefor, and
(c) what is the rAction of Govern-

ment to it’

The Deputy Minister of Planning 
(Shri S. N. Mishra)- (a) Yes, Sir

(b) The main objection of the 
Central Social Welfare Board is that 
the Report of the Programme Evalua-
tion Organisation is based on a com-
paratively small number of Welfare 
Extension Projects viz., 40 out of a 
total of 404 projects and that this does 
not give the correct picture of the 
working of the scheme as a whole

(c) A statement is laid on the Table 
of the House [See Appendix IV, an-
nexure No 39 ]

Import of Tiles

*1271. Shri M. M Gandhi. Will the 
MiiMrtw of Commerce and Industry 
be planed to state:

(a) whether any ad hoc licence for 
the unport of tiles has been issued,

(b) if so, to whom and for what 
value,

(c) whether it is a fact that import-
ed tiles are being sold at fantastically 
high prices, such as 800 per cent over 
the landed cost, and

(d) if so, what action Government 
have taken or propose to take for 
curbing such profiteering*

The Minister of Commerce (Shri 
Kanungo): (a) and (b) Yes, Sir A 
statement showing details is laid on 
the Table of the Sabha [See Appen-
dix IV, annexure No 40 ]

(c) Government have no precise 
information about the ruling price of 
imported tiles But it is not unlikely 
that imported tiles are selling at a 
premium as the imports thereof have 
been banned for a long time

(d) No action is contemplated as the 
alleged high pnees will prevail only 
until the stocks of imported tiles are 
disposed of
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